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for the telephones. 

TOUNIat Cent ..... Hotels and Yatrl 
Nellwaa In Uttar Pradesh 

1755. SHRI SATYA DEO SINGH: Will 
the Minister of CIVIL AVIATION AND TOUA-
ISM be pleased to state: 

(a, the number of the tourist centres, 
hotels and yatr! nlwas set up with central 
assistance In Uttar Pradesh alongwith the 
extent of financial assistance provided lor 
the purpose during the last three years; 

(b) the details of proposals 01 the Gov-
ernment of Uttar Pradesh which are under 
consideration of the Union Government in 
this regard; and 

(c) the steps taken by the Union Gov-
ernment for their early disposal? 

THE MlNISTEA OF CIVIL AVIATION 
AND TOUAISM (SHAI MADHAVRAO SCIN-
DlA): (a) During the last three years vize. 
1989-90 to 1991-92, the Department of 
Tourism have extended central financial 
assistance amounting to As. 281.651akhs 
for the construction 01 12 motels,S tourist 
complexes and 3 yatri niwases. 

( b) and (c). A travel circuit has been 
identified for Intensive development in the 
State of Uttar Pradesh which includes 
Aishikesh-NarenderNagar-Gangotiri-Badri-
nath. The proposals for central financial 
assistance is still to be finalised in consulta-
tion with the State Government. 

[English] 

Electricity Tariff In States 

1756. SHAI GIADHARI LAL BHAR-
GAVA: Will the Minister of POWER be 
pleased to state: 

(a) whether the electricity tariffis being 
increased many States; 

(b) if so, the reasons therefor; and 

(c) the States which have increased the 
power tariff as per guidelines issued by his 
Ministry? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHAI KALP NATH 
RAI): (a) to (c). The existing tariff for sale of 
power in most States are four below the cost 
of generation and supply. Apart from the fact 
that State Electricity Boards have to function 
on commercial principles, Electricity (Sup-
ply) Act 1948 stipulates that States Electric-
ity Boards have to eam a statutory minimum 
surplus of 3% on the net fixed assets at the 
beginning of the year. The Conference of 
State Ministers held on 4.4.92 has also 
resolved that the state Electricity Boards 
should function on sound commercial prin-
ciples and that the mimimum agricultural 
tariff fo r electricalenergy be fixed at 50 paise 
per unit, for the present. 

During 1991-92,14SEBshaverevised 
their tariff rates. As per availablbe informa-
tion, the States of Orissa, Manipur and 
Assam have fixed agricultural tariff at 50 
paise per unit and above. 

[English] 

Economic Viability of Vayudoot 
Aircraft 

1757. SHRI SHRAVAN KUMAR PA lEL: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether most of the aircraftswiththe 
Vayudoot are not economically viable; 

(b) if so, thedetails oltha aircrafts onthe 
Vayudoot fleet; 
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(c) the nurrber out of them which have 

completed their period of operation and the 
details thereof; and 

(d) the present cost effectiveness of 
keeping them on wings? 

THE MINISTER OF CtVIl AVIATION 
AND ROURISM (SHRI UADHAVARAO 
SCINDIA): (a) Ves, Sir.! 

(b) Vayudoot is at present having eight 
Domler-228, eight HS-748 and one F-27 
aircraft in Its fleet. • 

(c) and (d). None 0' thealrcraft has 
completed Its operational life. At the present 
fare structure, operations of Vayudoot are 
not cost effective. 

ADVTS. on AlRIDoordarshan 

1758. SHRI K. THULASIAH VAN-
DAYAR: Wlllthe Ministarof INFORMATION 
AND BROADCASTING be pleased to state: 

(a) the procedure adopted for accepting 
advertisements on Doordatshan and AIR; 

(b) the rates fourvarioustypesoC adver-
tisements in NationatNetwork and regional 
progranmes on DooIdarshan; an d 

(c) whether there is any proposal to 
revise these rates; and • os. .. details 
1her8of? 

THE DEPUTY MNSTER IN THE 
MINISTRY OF INFORMATION AND 
BROAOCASTING(KlJMARIGIRUA VVASJ: 
(a) Advertisements on DooIdarshan and AD 
India Racio are accepted on 'f"nt Come. 
Flnst Served Basisi'. subject to anIIabIIy of 
the slot and adherence to the code for 
ComnerciaI Broadcasting. 

(b) The rate 0' spot buy (10 seconds) 
varies from As. 15.00 to As. 1,20,000 de-
pending upon kendra/cahannellNatlonal 
network and the different time ategories. 

Cc) No, Sir. 

Exploration of Water In Gularat, Rajast-
han, M. P. And U. P. 

1759. SHRIMATI BHAVNA 
CHIKHlIA: 

SHRIMATI KRISHNENDRA 
KAUR (DEEPA): 

WUI the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the names of the district In Gujarat, 
Rajasthan, Madhya Pradesh and Uttar 
Pradesh where land survey his been con-
ducted for the exploration of water; 

(b) the total amount spentin each of the 
above States; and 

(c) the extent of the availability fo water 
in the districts of above States? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIOVACHARAN 
SHUKLA): (a) The Central Ground Water 
Board have completed systematic hydroge-
oloica survey in the States of Gujarat Rajast-
han, Madhya Pradesh and Uttar Pradesh. 
Names of the districts covered by explora-
tory drDling for ground water are given In 
Statement-l 

(b) The total amount spent during 
1991-92 for Survey. Investigation and explO-
ration of Ground Water in the States of 




